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ing the offer to the notice of the uni
versitie.!l. 

Further, proponls to assist the uni
versities by sparing the services of 
not only individuals, but teams of 
workers who could form the nucleus 
for work in a particular scientific line 
and help to train the university staff 
and students and raise the level of 
research are under consideration. 
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New Job for Shrl R. K. Neh", 

{ 
Shrl Hlmmatsinhji: 

-59B-A. Shri Solankl: 
Shri P. B. Sheel: 

Will the Prime Minister be pleased 
to state: 

(a) whether it is a fact that Shri 
R. K. Nehru has been aS51gned a new 
job after retirement; 

(b) whether' he had been gil/pn IIZ-
tension twice or thrice before ,that; 
and 

(cl whether any other o!Hcer has 
received such concession? 

The Minister of State in the Minis
try of External AlTairs (Shrlmati 
Lakshmi Menon): (a) Yes, Shri R K. 
N~hru has been appointed Chairman, 
Preparatory Committees of the Gov
ernment of India for the U,N. Confer
ence on Disarmament and U. N, Trade 
and Development Conference, 

(b) He was given 3 extensions 01 
one year each. 

(c) Similar extensions have been 
given in the past, For instance, Shri 
N. R. PiIl'3i who preceded Sht"i R. K, 
Nehru as Secretary-General, was 
granted extensions covering a period 
of 2! years, The new SecretarY-Gen
eral, Shri M, J. Desai is now on a 
year's extension, 

Missin/f Army personnel 

-599. Shri P. C, Borooah: Will the 
Minister of Defence be pleased to state: 

(a) whether a new procedure has 
been evolved for confirming the 
death of army p~rSlOnnel reported 
missing or believed to be dead or 
killed; and 

(b) if so the modifications effected 
in the rel~vant procedure? 

The Minister or Defence (Shri Y. B. 
Chav8n): (a), and (b), According to 
the old instructions, the death of a 
missing person was to be presumed 




